x : S
e s e

B B

. e i : QR DER :
| FEe e e . iom
Lo, Extt, (RIS) gamaw Data : Feb., zo09
2] S P :
|| SHRI SHASHI KANY SHARMA, RJS, presently ocuvsread as
Civil Judge | (Sr.Div.)-cum- Additional Chief Sadicial
Magistrate, Sojat (Pali)., whoe has baern appointed o= Dy,
Secretary, . Rajasthan State Legal Services Avnthori ty . Twddbpu e
vide Govt. Ordar NGO . F.e(7)/Law-2/9¢/Part- datad

1e.02.2009, is hareby relieved-with immediate affact <. Join
his new assignmant.
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MOTE :-!Tha officer is directad to hand
| over charge in accordance with
| order No.Z4/P.I. dated 23.11.]1998.
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